Sy WA

BOMBAY HIGHCOURT

OFFICER CAUSELIST CAUSELIST
For Wednesday The 18™ June 2025

COURT NO. 19A
SINGLE
AT 12:00 PM
SHRI. A. H. LADDHAD((PROTHONOTARY SENIOR MASTER)

HEADER NOTE :
Matters are listed for grant Signature, Hence Advocate Presence is not
Required
Sr. CASE NO. PARTIES ADVOCATES

1 TP/612/2022
[Original]

FOR SIGNING GRANT

SUSHIL CHAMPAKLAL MARFATIA
VS
PADMA CHAMPAKLAL MARFATIA

REMARK : ==LA WITH WILL==

with

WILL/230/2022
[Orignal]

In
TP/612/2022

2 TP/1754/2023
[Original]

SUSHIL CHAMPAKLAL MARFATI SHAH MADHAV YOGESH

A
VS
PADMA CHAMPAKLAL MARFATIA

WALTER CASMIR VAZ UTTAM S RANE

VS

(ECHCBMO02036662023) C PEREIRA ALIAS CAMIR PEREIRA

ALIAS KASHMIR PEREIRA
(DECEASED)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 7/01/2025

3 TP/942/2024
[Original]

MOHAN KUMAR EARLIER KNOWN Shirish Mathkar

AS MARLO SHEMERE

(ECHCBMO02236222023) VS

4 TP/1459/2024
[Original]

SMITA SINGH W/O MARLO
SHEMERE ALIAS SMITA SINGH
SHEMERE

ARPITAA NITESH PANDEY Singh Rahul Narendra

VS

(ECHCBMO02013462024) NITESH PANDYE (DECEASED)
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REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 20/01/2025

with
WILL/564/2024 ARPITAA NITESH PANDEY Singh Rahul Narendra
[Orignal] VS
NITESH PANDYE (DECEASED)
In
TP/1459/2024
(ECHCBM02013462024)
5 TP/2047/2024 SANJEEV KUMAR SHUKLA Singh Rahul Narendra
[Original] VS
(ECHCBM02227852023) KEWAL KRISHAN SHUKLA

(DECEASED)
REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 02-12-2024.

with
WILL/835/2024 SANJEEV KUMAR SHUKLA Singh Rahul Narendra
[Orignal] VS
KEWAL KRISHAN SHUKLA (DEC
In EASED)
TP/2047/2024
(ECHCBM02227852023)
with
CHOL(L)/25508/2024
(AMH20240129060C20240 sanjeev kumar shukla Singh Rahul Narendra
0001)
[Original] VS
kewal krishan shukla
In
TP/2047/2024
(ECHCBM02227852023)
REMARK: == Praecipe dt. 09-10-2024 ==
with
CHOL/450/2024
(AMH20240129060C20240 SANJEEV KUMAR SHUKLA Singh Rahul Narendra
0003)
[Orignal] VS
KEWAL KRISHAN SHUKLA
In
TP/2047/2024
(ECHCBM02227852023)
6 TP/2349/2024 ARSHAD AHMED SIDDIQUE RAMCHANDANI
[Original] VS

(ECHCBMO02168852023) MOHAMMAD ILYAS AZMI S/O
MOHAMMED MAROOF AZMI
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REMARK : NOTICE TO COLLECTOR (NTOC) SENT ON 23-01-2025

with

WILL/940/2024
[Orignal]

In

TP/2349/2024
(ECHCBM02168852023)

7 TP/4005/2024
[Original]
(ECHCBM02134522024)

ARSHAD AHMED SIDDIQUE RAMCHANDANI
VS

MOHAMMAD ILYAS AZMI S/O M

OHAMMED MAROOF AZMI

ABHINAV PANKA]J KAJARIA AVP Partners
VS

PANKA]J] PADAMKUMAR KAJARIA

ALIAS PANKA] KAJARIA (DECEASED)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 02-12-2024. NOTICE TO COLLECTOR (NTOC) SENT

ON 23-01-2025

with

WILL/1582/2024
[Orignal]

In

TP/4005/2024
(ECHCBMO02134522024)

8 TP/4511/2024
[Original]
(ECHCBM02223712023)

ABHINAV PANKA]J KAJARIA AVP Partners
VS

PANKA]J] PADAMKUMAR KAJARIA

ALIAS PANKA] KAJARIA (DE

CEASED)

JYOTI KAMAL PANCHAL M K GUPTA
VS

VANITA RANCHHODDAS PANCHAL

@ VANITABEN RANCHHODDAS

PANCHAL (DECEASED)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 13/01/2024

9 TP/4893/2024
[Original]

(AMH20230024033C20240 NARMADA HARI ALIAS

0019)

SAVITA BHARAT DAVE JADHAV KUNAL SUNIL
VS JADHAV KUNAL SUNIL
HARISHCHANDRA PARAB

(DECEASED)

REMARK : NOTICE TO COLLECTOR (NTOC) SENT ON 22.01.2025

with

WILL/1950/2024
[Orignal]

In

TP/4893/2024
(AMH20230024033C20240
0019)

SAVITA BHARAT DAVE JADHAV KUNAL SUNIL
VS

NARMADA HARI ALIAS HARISH

CHANDRA PARAB (DECEASED)
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10 TP/5073/2024 Deepali Shilpin Patel Sean Wassoodew
[Original] VS Sean Wassoodew
(AMH20230030414C20240 Kumudini Rangnath Mudholkar alias
0004) Kumundini Rangnath Mudolkar

(Deceased)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 02-12-2024.

with
WILL/2024/2024 Deepali Shilpin Patel Sean
[Orignal] VS

Kumudini Rangnath Mudholk

In ar alias Kumundini Rangna
TP/5073/2024
(AMH20230030414C20240 th Mudolkar (Deceased)
0004)

11 TP/5121/2024 Rukshad S hahrukh Mody PAMNANI KANCHAN SHYAM
[Original] VS PAMNANI KANCHAN SHYAM
(AMH20230043961C20240 Mani Noshir Mody (Deceased)

0005)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 19.12.2024

with
WILL/2045/2024 Rukshad S hahrukh Mody PAMNANI KANCHAN SHYAM
[Orignal] VS

Mani Noshir Mody (Decease

In d)
TP/5121/2024
(AMH20230043961C20240
0005)

12 TP/5212/2024 KULSUM FATMA SYED JAIGAM simran shaikh
[Original] AHMED nee KULSUM FATMA SYED
(AMH20230010228C20240 ZAFAR ABBAS SYED
0014) VS

ZAFAR ABBAS ANWARUL HASAN
SAYED (DECEASED)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 06/12/2024

13 TP/5283/2024 Mahesh Krishnan DARU SHAH
[Original] VS
(AMH20240131027C20240 Shantha Sivaramakrishnan (Deceased)
0001)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 27/12/2024

with
WILL/2111/2024 Mahesh Krishnan Daru Shah and Co
[Orignal] VS

Shantha Sivaramakrishnan
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In (Deceased)
TP/5283/2024
(AMH20240131027C20240
0001)
14 TP/5386/2024 SUREKHA VISHNU SHANBHAG PRADEEP V SAMANT
[Original] VS
(ECHCBM02087862024)  VISHNU MANJANATH SHANBHAG
(DECEASED)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 05-12-2024

15 TP/5603/2024 Husena Hakim Bandukwala RAFIQUE AHMED SHAIKH
[Original] VS
(AMH20240131483C20240 Khurshid Safakat Husain Ladhi
0001) (Deceased)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 13.12.2024

16 TP/5626/2024 VIVEKANAND RAMAKANT RAO KADU VILAS BHAGWAN
[Original] VS
(AMH20240128240C20240 PERDUR RAMNATH NAYAK ALIAS P
0017) R NAYAK SON OF RAMNATH

NARSINHA NAYAK (DECEASED)
REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 27/12/2024

with
WILL/2239/2024 VIVEKANAND RAMAKANT RAO KADU VILAS BHAGWAN
[Orignal] VS
PERDUR RAMNATH NAYAK ALIA
In S P R NAYAK SON OF RAMNAT
TP/5626/2024
(AMH20240128240C20240 H NARSINHA NAYAK (DECEASE
0017)
D)
17  TP/5834/2024 UDAY CHANDRAKANT MASHELKAR JOGDEO DEVEN ARUN
[Original] VS
(AMH20230040503C20240 CHANDRAKANT NARAYAN
0024) MASHELKAR (DECEASED)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 27/12/2024

with
WILL/2333/2024 UDAY CHANDRAKANT MASHELKA  JOGDEO DEVEN ARUN
[Orignal] R

VS

In CHANDRAKANT NARAYAN MASHE
TP/5834/2024
(AMH20230040503C20240 LKAR (DECEASED)
0024)
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18 TP/5861/2024 SANJAY SUMTILAL SHAH D P Desai
[Original] VS
(ECHCBM02052042023) KALAVATI MADHUKANT JHAVERI
(DECEASED)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 27/12/2024

with
WILL/2339/2024 SANJAY SUMTILAL SHAH D P Desai
[Orignal] VS

KALAVATI MADHUKANT JHAVER
In I (DECEASED)
TP/5861/2024
(ECHCBM02052042023)
19 TP/5961/2024 Pradeep Shikarchand Surana SHIVHARE BINA SURESH

[Original] VS
(AMH20230019430C20240 Abhilasha Rajesh Kankaria (Decesed)
0020)

REMARK : NOTICE TO COLLECTOR (N TO C ) SENT ON DATE 21/01/2025

with
WILL/2386/2024 Pradeep Shikarchand Suran SHIVHARE BINA SURESH
[Orignal] a

VS

In Abhilasha Rajesh Kankaria
TP/5961/2024
(AMH20230019430C20240 (Decesed)
0020)

20 TP/6101/2024 Nilesh Bhupatray Shah And Anr AVP PARTNERS
[Original] VS AVP PARTNERS
(AMH20240128316C20240 Bhupatray Lalchand Shah (Deceased)

0003)

REMARK : NOTICE TO COLLECTOR (N TO C ) SENT ON DATE 21/01/2025

with
WILL/2432/2024 Nilesh Bhupatray Shah And AVP PARTNERS
[Orignal] Anr

VS
In Bhupatray Lalchand Shah (
TP/6101/2024
(AMH20240128316C20240 Deceased)
0003)
21 TP/6138/2024 Vikram Tukaram Holay VITTHAL SANKPAL

[Original] VS
(AMH20240131410C20240 Suman Tukaram Holay (Deceased)
0001)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 23/01/2025
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22

23

24

25

with
WILL/2454/2024 Vikram Tukaram Holay
[Orignal] VS

Suman Tukaram Holay (Dece

In ased)
TP/6138/2024
(AMH20240131410C20240
0001)
TP/206/2025 FARAB BARUA
[Original] VS
(AMH20230026790C20240 SYED ANISUDDIN AHMED
0012) (DECEASED)
TP/216/2025 Parag Ramakant Samel
[Original] VS
(AMH20240131545C20240 Ramkant Shantaram Samel
0005) (Deceased)
TP/264/2025 RAVINDRA LAXMAN SHIRSILLA
[Original] VS
(AMH20230017339C20240 LAXMAN NARSAYYA SHIRISILLA
0003) (DECEASED)
TP/449/2025 Asif Aziz Ahmad Khan
[Original] VS

(AMH20210053261C20240 Fatima Aziz Ahmad Khan (Deceased)
0068)

VITTHAL SANKPAL

MESTRY JAYESH ANANT

PANKAJ WAGHELA

SANKPAL PRASAD DHANAN]JAY

HUNNURKAR SEEMA SADASHIV

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 12/02/2025

26

TP/487/2025 KARAN RAMESH GAJRA
[Original] VS
(ECHCBM02079862024)  JADHAV]I VIR]I GAJRA (DECEASED)

DESAI LEGAL

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 05/02/2025

27

with
WILL/202/2025 KARAN RAMESH GAJRA
[Orignal] VS

JADHAV]I VIR]JI GAJRA (DEC

In EASED)
TP/487/2025
(ECHCBM02079862024)
TP/584/2025 ROCKY NARI JAGTIANI
[Original] VS

(AMH20230017810C20250 SAVITA NARI JAGTIANI (DECEASED)

0001)

DESAI LEGAL

PANDEY GAURAYV VIJAY

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 05/02/2025

with
WILL/230/2025 ROCKY NARI JAGTIANI
[Orignal] VS

PANDEY GAURAV VIJAY
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SAVITA NARI JAGTIANI (DEC

In EASED)
TP/584/2025
(AMH20230017810C20250
0001)
28 TP/587/2025 SUNAYANA PREMCHAND SHIRISH PRABHAKAR MATHKAR
[Original] SADARANGANI
(AMH20240131949C20250 VS
0003) PREMCHAND HUNDRA]

SADARANGANT ALIAS PREMCHAND
H SADARANGANI (DECEASED)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 05/02/2025

with
WILL/233/2025 SUNAYANA PREMCHAND SADARA  SHIRISH PRABHAKAR MATHKAR
[Orignal] NGANI
VS
In PREMCHAND HUNDRAJ SADARAN
TP/587/2025
(AMH20240131949C20250 GANI ALIAS PREMCHAND H SA
0003)
DARANGANI (DECEASED)
29 TP/598/2025 UMEED KOTHAVALA AND ANR SHIRISH PRABHAKAR MATHKAR
[Original] VS SHIRISH PRABHAKAR MATHKAR

(AMH20240131949C20250 ZARIN ZAREER KOTHAVALA
0002) (DECEASED)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 05/02/2025

with
WILL/243/2025 UMEED KOTHAVALA AND ANR SHIRISH PRABHAKAR MATHKAR
[Orignal] VS

ZARIN ZAREER KOTHAVALA (D

In ECEASED)
TP/598/2025
(AMH20240131949C20250
0002)

30 TP/980/2025 Dossabhoy Ardeshir Bhiwandiwalla Khaitan and Co
[Original] alias Dosu Ardeshir Bhiwandiwalla
(AMH20230046238C20250 VS
0045) Colly Pheroze Sanjana (Deceased)

REMARK : NOTICE TO COLLECTOR (N TO C ) SENT ON DATE 11/03/2025

31 TP/1033/2025 SUNIL MAHENDRA VORA GANDHI KARAN PHALGUN
[Original] VS
(AMH20240010067C20250 Mahendra Bhailal Vora (Deceased)
0001)
with
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WILL/426/2025 SUNIL MAHENDRA VORA GANDHI KARAN PHALGUN
[Orignal] VS
Mahendra Bhailal Vora (De
In ceased)
TP/1033/2025
(AMH20240010067C20250
0001)
32 TP/1112/2025 SHILPA NARAYAN HIRLEKAR PRANALI RAUT
[Original] VS
(AMH20240127666C20250 NARAYAN GANPAT HIRLEKAR
0001) (DECEASED)
REMARK : ===NOTICE TO COLLECTOR (N TO C) SENT ON DATE 19/03/2025===
33 TP/1169/2025 MEENA BHARAT DHRUV JOSHI PRAYAG BHARATBHAI
[Original] VS
(AMH20230052569C20250 LATE BHARAT NANDLAL DHRUV
0002) alias DHRUVA (DECEASED)
REMARK : ===NOTICE TO COLLECTOR (N TO C) SENT ON DATE 19/03/2025===
34 TP/1170/2025 DATTATRAY TUKARAM AMUP SHEREKAR MAHADEO
[Original] VS RAGHUNATH
(AMH20230048385C20250 ANUSAYA TUKARAM AMUP ALIAS A
0001) T AMUP (DECEASED)
REMARK : ===NOTICE TO COLLECTOR (N TO C) SENT ON DATE 19/03/2025===
35 TP/1171/2025 Urmila Parikh wife of Vasant Parikh MANE MANOJ MARUTI
[Original] VS
(AMH20230017959C20250 Parikh Vasant Vadilal alias Vasant
0005) Parikh alias Vasant Vadilal Parikh
(Deceased)
REMARK : ===NOTICE TO COLLECTOR (N TO C) SENT ON DATE 19/03/2025===
36 TP/1172/2025 Arvind Rajendra Kumar Chopra alias Sonal Mishal
[Original] Arvind Rajeendra Kumar Chopra
(AMH20210048588C20250 VS
0007) Kamla R Chopra alias Kamla Rajendra
Chopra (Deceased)
REMARK : ===NOTICE TO COLLECTOR (N TO C) SENT ON DATE 19/03/2025===
37 TP/1173/2025 Rajesh Chhogalal Vyas aka Abhay GANDHI KARAN PHALGUN
[Original] Chhogabhai Vyas
(AMH20240010067C20250 VS
0004) Chhogalal Premanand Vyas
(Deceased)
REMARK : ===NOTICE TO COLLECTOR (N TO C) SENT ON DATE 19/03/2025===
38 TP/1175/2025 KALPANA SUNIL SHAH MANGESH RAMCHANDRA
[Original] VS KOKARE
(AMH20240129126C20250 BHANUMATI CHAMPAKLAL PAREKH
0002) (DECEASED)
REMARK : ===NOTICE TO COLLECTOR (N TO C) SENT ON DATE 19/03/2025===
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39 TP/1176/2025 Darshana Kiran Desai LAKDAWALA AND COMPANY
[Original] VS
(AMH20240129954C20250 Kiran Jayant Desai Alias Dr. Kiran
0024) Jayant Desai (Deceased)
REMARK : ===NOTICE TO COLLECTOR (N TO C) SENT ON DATE 19/03/2025===
40 TP/1185/2025 PURNIMA MAHADEV UPARKAR SEEGARLA SHRIKANT
[Original] VS MURLIDHAR
(AMH20230045483C20250 NAMITA MAHADEV UPARKAR
0001) (DECEASED)
41 TP/1187/2025 Pramodlata Rakesh Chouhan alias MEHTA SIDDHARTH AJAY
[Original] Pramodlata Raakesh Chouhan
(AMH20230000125C20250 VS
0001) Rakesh Bhanwarlal Chouhan Alias
Raakesh Bhanwarlal Chouhan
(Deceased)
42 TP/1224/2025 Jaikishan Manik Ramchandani Alias HUNNURKAR SEEMA SADASHIV
[Original] Jaikishan Manikrai Ramchandani
(AMH20210053261C20250 VS
0016) Manik Bhagsingh Ramchandani alias

Manik B Ramchandani alias Manikrai
Ramchandani (Deceased no. 1)

43  TP/1226/2025 PUSHKARRAY RAJESHWAR MITTAL SAPKAL DARSHANA DHONDIBA
[Original] VS REVATI
(AMH20230029766C20250 RAJESHWARPRASAD BENIMADHAY
0010) MITTAL ALIAS RAJESHWARPRASD

MITTAL (DECEASED)
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